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has got an infrastructure value amounting to
lakihs.of rupees Intivs modem age of technok-
ogy, the raliway 18 playing an important role n
thehled of commumcations. It 1s very essenbial
for an under-development semi-town kke
Odiabansurroundedby manyteagardens The
peopie of the area are aggneved and agetated
over this uncalled for decision of the Govem-
ment .

|, theretore, urge upon the Central Govem-
menttotake necessary steps sothatthe order
mmummmmu
people of the area 1o enjoy the existing fackbes
ofthe Raslway stahon

(v) Need to Waive Loans of Farmers
Accruing due to Construction of Pakka-
waler-course inindira Gandhi Canal project

PhaselinRajasthan
[ Transiahon]
SHRIBIRBAL (Ganganagar) Mr Speaker,

Sw, Pakkawatercoursas have been constructed
in Indira Gandhi Canal Project area A dual

pohicy has been adopted in Pakka
waiter courses under thus project inthe Phase-
Ithe expenditure ncumendin Pakia

waler- courses will have tobe bome by farmers
mthe form of loans whereas under Phase-li ¢
hasbeenmetbythe Government A dualpolcy
has beenmplemented nthe same project area
which is netther practical norjustrhed

Pakkawater-courses, constructed dunng
Phase-| have been damaged due towater log-
gingandthe amountofioan outstanding agamst
farmers has gone upfivefold, The neighbonng
state Governments have constructed suchwa-
tercourses forfarmers without asking them to

bear expencdune

Therefore, nview of the above mentioned
facts iti1s my submission that the said loans
outstanding aganstfarmers be waved oft

{vi) Need to set up an serodromé at
Jabalpur, Medhys Badesh ‘

SHRI SHRAVAN KUMAR PATEL
(Jabalpur) Iwishtodraw the attention of Gov-
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emmenttothe dire and preasing needfor inking
Jabalpurwith different parts of the country by Air
Jabalpur, animportant town, with varied tounst
attractions ke the Marble Blocks, number of
Ordmnance Factones, universities, seatof High
Courtand head quarter of state Electncity Board
18 stll unconnected by aw  An air-ink 18 the
cryng need of the regeon

Govemmenthave announcedaschemeto
developthe existng air-stnp nto an aspont

Madhya Pradesh to acquire and make
avaiable over 33 acres of land near the
existng asrstnp forthe purpose  Govern-
ment of Madhya Pradesh have already
done thesr job and handed over the land to
the Awrport of Incha free of cost

Meanwhile, Provision had been maden
thebudgetfor 1992-93 Iwouidtherefore urgent
upon Central Government to implement the
scheme according highestpnonty The work
should be taken mn hand without delay, since it
may be too late tostartthe work mthe last quarter
ofthe year 1993-94, so astoensure that Airport
becomes operahonal at the earkest

(vif)Need to pay Dearnesa Aliowancein
cashto the Central Governmentemployees
drawing basic pay more that Rs. 3500/-pm

SHRIRAMNAIK (BombayNorth) Sw,a
grave mjustice in respect of incomes Tax s
beng causadiothe basic salarised class having
their basic salary more than Rs 3,500/-p m
While employees get Deadness Alowahce n-
creasedwhenevercost of vngndex ncreases
the enbre increase in deamess allowance how-
ever is not bemg given to them m cash but
depostted nthesr Provdent Fund Account The
amount of increase n deamess allowanca so
deposited, smorethanRs 2, 000/- permonth
forsuchemployees

m:mmm-mmm
tax s deducted onthus Deameass Allowance
mncreass, which the employees donot getinthew
handincash Ononehandthe employees are
notgetbng Deamess Allowancen handtooffset



